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Notes of The
Registry

Order of The Tribunal

As submitted by the Respondents'
counsel and as agreed by applicant's counsel
this O.A. has become infructuous since the
applicant has already retired from service and
after retirement he has been imposed
punishment for which the O.A. has become
infructuous. Ld. Counsel for the respondents
has filed copy of reply from the respondents
which is taken on record.

In view of the above submission, the O.A. is
disposed of being infructuous.

( SWARUP KUMAR MISHRA) ( GOKUL CHANDRA PATI)
MEMBER (J) MEMBER (A)
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